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Ref No : Date : 19.09.2024

PUBLIC NOTICE

MOTICE is hareby given that one, my client Mr. Amar Uiday Bhansingh
states that Mr. Uday Narsingh Bhanzingh has expired on 13.11.2018
leaving behind him his legal heirs namely widow Sunita Uday Bhansingh
and Mr. Amar Uday Bhansingh and no other legal heirs has claim over
said property.

All person's having any claim or otherwise of whatsoever nature are
hereby requesied to notify the same in writing to mefus with supporiing
documentary evidence as the address mentioned herein below within
07 days from the date heraol, falling which the caim ar claims if any of
such parson's will be considered to have been waived andfor abandonad.

Property Description :

All that piece and Parcel of Flat No. 803 of an area of 535 S5q. Fis.
.2 48,71 Sq. Mirs, Built Up Area along with Car Parking on 15t Floor,
in the schems known as "MRUNAL CLASSIC building - A" al Survay
Mo. 124 Hissa No. 2{1+3+7+8), At- Sus, Taluka : Havell, Dis : Pune.
Adv. Mangesh 5. Kapleshwari
Office Mo, 3 Digambar Apartment
Near Mehendale Garage, Erandawane
Pune - 411004
MOB. No.- 9822174492

[@ IDBI BANK 2065, SadashivPeth Sane Guruji Marg, Gangavataran

CIN LS 10NHZ004E011 10834

Apartment Near 5 P Goflege Pune - 411030
Public Notice

This is to inform you that the locker holders of our Tilak Road Branch
relating to the following locker accounts have failed and neglected to pay the
prescribed locker rent for & long time in spite of our various notices and
demands made to them. As per the Terms and conditions agreed to by the
locker holder, the bank will be at fiberty to break openthe said lockers in the
event of non-payment of rent. Accordingly, it is proposed to break opan the
sald locker on 20" December 2024 by serving the formalities and the
respective locker holders are advised to approach the branch before the due
date and settie the dues to avold action. The charges for break open would
be bome by the renters and the bank reserves the night to take legal action for
recovery of the same along with rent arrears / othier charges etc.

G & G Towers 153A/1, Pune Solapur Road
Hadapsar, Pune 411028

Public Notice

Thisis to inform you that the locker holders of our Hadapsar Branch refating to
the following locker accounts have failed and neglected to pay the prescribed
locker rent for a long tme in &pite of our various notices and demands made 1o
them. As per the Terms and conditions agread to by the locker holder, the bank
will be at liberty to break open the sakd lockers in the event of non-payment of
rent. Accordingly, it is proposed fo break open the said locker on
20" December 2024 by serving the formalities and the respective locker
holders are advised to approach the branch betore the due date and setile the
dues to avoid action. Tha charges for break open would be bome by the
renters and the bank reserves the right to take legal action for recovery of the
same along with rent arrears / other charges elc.

(@) IDBI Bank

Gl A5 SOEEITTRG011 98838

No.| Locker Mo.!| Due from Name and Address Mo. | Locker No.| Due from Name and Address
SMT. MALATI BHAGWAN TEMBE / M;ﬂﬂ R PEJL E?;UFT:TEEM
. SUDHA VIJAY ALURKAR . , ress - .
‘ 393 01/04/2021 | ADDRESS : 5524 ASHOK PATH, 1 56 | 01/04/2021 | sypREME AANGARI RMC GARDENS,
ERANDWANA, PUKE 411004 WAGHOLI, PUNE-412207
Date ; 20/08/2024 sign /- Date : 20/09,/2024 S0 /-
Place : Pune Authorized Signatory Place : Pune Authorized Signatory

DEBTS RECOVERY TRIBUNAL PUNE
Unit no 307 to 310, 3rd floor, Kakade Biz lcon Building, Shivaji Magar,
Pune - 411005

Case Mo, OAMDO4/2022
Summaons under sub-section (4] of section 18 of the Act, read with sub-
rule (24) of rule 5 of the Debt Recovery Tribunal (Procedure) Rules, 1893,

Exh. Mo.: 9734

STATE B.ﬁu.lhr-fg OF INDLA
SHWETA JEWLIKAR

To,
(1) Shweta Jewlikar DWIS/IO- MOHANRAD
S No 23 Flat No 901, Ganesh Nisarg Building, Ambegaon Budruk, Pune,
Maharashira - 411046 Also AL
18, Ramdas peth, MNew Farm Land, Ward Mo. 63, Nagpur, Maharazhtra -
440001 Also At,
2518 Wasl Avaniue, Halyani Nagar, Pune, Maharashira -41100&

SUMMONS

WHEREAS, DAMDD4/2022 was listed before Hop'ble Presiding Officer/

Ragistraron 01/08/2024,

WHEREAS this Hon'ble Tribunal is pleased o issue summons! notice on the

sald Apphcation under secton 13H4) of he Act, (04} Med against you for

racovery of dehis of Rs. 66,20,3588/- {application along with copies of
documents etc. annexed),

In accofdanca wilh sub-saction (4) of sachion 18 of the Acl, you, the defandants

are diracted as under -

(i) toshow cause within thirty days of the sarvce of summons as ioowhy relief
prayed far should not ba grantad,

(i} bo declose pariculars of proparties or assals glhar than proparlias and
assels specified by the applicant under serial number 34 ol the original
applcalion,

(i) wou are restrainsd Irom daalng with or desposing of securad assets or such
other assels and properies disclosed under serdal number 34 of the
original application, pending hearing and dizposal of the application for
attachment of properties;

vl you shall ot transfer by way of sale, lease or otherwise, except in the
ordinary course of his business any of the assets over which security
mterest is created and' or other assets and properties specified or
disclosed undear-sefial number 3A of the original application without the
prior approval of tha Tribunat;

(v) wou shall ba liable fo account for the sale proceeds realized by sala of
sacufed assels o other assels and properties in the ardinary course of
business and deposit such sale proceeds in the account maintained with
the bank ar financial institutions holding securly interest aver such assels.

You are alzo directed 1o file the written statement with a copy thereof furnished

in the applicant and io appear before Registrar on 3011072024 at 10:30 AM,

failimg which the application shall be haard and decidad in your absanca

Given under my hand and the seal of this Tribunal on this

date:12/08/2024.

Signature of the Officer Authorised to issue summaons.

@E@ I'C Registrar

Debts Recovery Tribunal, Pung

U

TRUCAP FINANCE LIMITED

Registered Office: 3rd Floor, A Wing , D.J. House, Old Nagardas Road,
Andheri{East), Mumbai - 400069, Maharashtra,
GST No: 27AAACDIBETD1ZC
Corporate ldentity Number: LG4520MH1584PLC334457

This is to imform the Public that Auction of pladged Gold Ornaments wili be conducted
by TreGapFinance Limited on 24th September 2024 at Vishrantwadiat 1100 4.8,
Branch address: TruGap Finance Limitad,. A-11, 2nd floge, Kanakdtara Bldg, above
baraswat Bank, Kasurba hodsing sockety. Alandi rgad, Vishrantwadi Pune= 411015
The Godd Ormaments to be auctioned belong 1o Loan Accourts of our varous
Customers who have falled to pay their dues. Our notices of auction have baen guly
issued to these bormowers.
The Gold Omaments to be auctionad belong to Overdue Loan Accounts of ur vanous
Customers mantioned betow with branch name
Chandan Magar Branch: GLOOOOOOO134043, GLOO0OO00OD158243,
GLOCODODOO0197309, GLODOOOGO201638, GLOODOGODZ207678, GLOGDRODO209242,
GLODODOODZ 34033, GLODOO00Z 39061, GLOODOG00240620, GLOCOOMDM 28840
Hadapsar Branch: GLOO0D0OD00101917,GLOODO0OO1 36980, GLON00O0001 36991,
GLOODOD00165394 GLOOODOOD1 79285, GLOODOO0D T 95365, GLOODDODOZ0913T,
GLODOOOOD210362 GLOOCGODOD229348 GLODOOOO0231026,
GLO0COODD23T7 70, GLOCODID0T 24506, GLOCOO0DM 26619 | GLODOOOO0129079,
GLOOOOODO1 34570.
Katraj Branch: GLOODOOO0D1 75520, GLOOO0000 84408, GLOOCOOON202552,
GLOODOONO206497 GLODDODR0Z06624, GLODODDOOZ07409,GLOODDODOZ09028,
GLOODOOOOO210891, GLOOOOOOO211333,GLOOOOOOD240037,
GLOOGOOO0242302 GLOOODMD01 34772,
Loni Kalbhor Branch: GLOOODOOO182733,GLOOOODOD197352,
GLOCDOD00202833,GLO00D000D208687, GLOODOODNR09269,GLAOOOON0211195,
GLODODOOODD211630,GLOOOODDOZTZT80,GLODOODOOZT2T1E4,
GLOOD0OO00Z 1 2598, GLODOO0DO0Z 12628, GLODODO00Z1 3257 ,GLODOOOOO22 7985,
GLOOOOODO234039, GLODOOOOO237088,GLOODOOOD245153,
GLOGDOD00246264, GLODOOOOO246612 GLOODDOOD114103,GLODOGO0OD1 26089,
GLO0GOOGDT28171, GLOOODIN0T 307 6E.
Vishraniwadi Branch: GLODOODOOOT37294 GLOOOODOOT 39931,
GLODDOO00160145,GLODD00G0197 182, GLOOGDG0DT 59334, GLOCOGO0D 200219,
GLODOOODD201118,GLO0OODDO0201274, GLOGOOOOO0O2015948,
GLOCDODOO204029, GLODODOODZ04379, GLODDDO0DZ205451, GLODDQODO206E TS,
GLOOOOODO207149, GLOOODODOO20816B7.GLODOOO0DD20GB206,
GLOODOO0O210396, GLOODOOCO21 0461, GLOOODGODO21 127 0,GLOQOGOOD21177S,
GLOOODOOO212817 . GLOOOOOOO244274 GLOOOOODO126112,
GLODDDOO01 29648, GLOCOOMA01 31080, GLOCOOONO YT 767,
Warje Branch: GLODDDDDO133005,GLO000C0DZ04427 GLODOODODOZ05320,
GLODODOOO206840,GLONGO000209231,GLOGOODO0Z 26147,
Far more details, please contact TruCap Financa Limited,
Contac! Person: Vinod Maskar
Confact Mumberiz): 3870424107
TruCap Finance Limilad reserves the right 1o ater the number of accounts o be
aticioned &' pozipome fcancel the aucon withow! any prior notica,

TruCap Finance Limited

Shop No. 10 to 14, Sun Shree woods,
NIEM Road, Kondhwa, Pune - 411048

Public Notice

This is to inform you that the locker holders of our Kondhwa Branch refating
to the following locker accounts have failed and neglected to pay the
prescribed locker rent for a long time in spite of our varous nolices and
demands made to them. As perthe Terms and conditions agreed to by the
locker hotder, the bank will be at fiberty to break open the said lockers in the
event of non-payment of rent, Accordimgly, it is proposed to break open the
sald locker on 20" December 2024 by serving the formalities and the
respective locker holders are advised to approach the branch befora the due
date and settle the dues to avoid action. The charges for break open would be
borne by the renters and the bank raserves the right o take legal action lor
recovery of the same along with rent arrears / other charges etc.

(D 1DBI AN

GIKLES RHI0G0N 48030

No. -"Lﬁi:'ker No.| Duefrom | Mame ami .Addrﬂss
MR. SHAMSUDDIN MOHIUDDIN SAYED
; Address ; BUGLOW NO.06 MAYAAIR ELEG
T 32 | 0VRRR021) o e o NIBM RD. KONDHW KHURD
BEHIND MSEN PUNE- 411046
Date : 20/09/2024 S50 /-
Place : Pune Aulhorized Signatory
SCHEDULE1I
FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 14 af the nsolvency and Barkruptey of lndia
{Volumtary Liguidation Process] Regulations, S017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

MACSTADIUM CLOUD PRIVATE LIMITED

| RELEVANT PARTICULARS N
| L | NAMIE OF CORPORATE PERSON | MACSTADILUM CLOUD PRIVATE LIMITED
| 2 | DATE OF SMCORPORATION OF 13/10/2022

| CORPORATE PEFESON

| 2 | AUTHORITY UNGER WHICH | REGSTRAR OF COMPANIES MAHARISHTRA, PUNE
| | CORPORATE PERSON G
| [INCORPURATED / MEGSSIERED
I 4. | CORPORATE IDENTITY MUMEBER OF | UTZS00PNI02IFTC21h474
| | coRPORATE PERSON
& | ADDRESS OF THE REGSTERED | G1/9. Gayatn, Unked Westem Society, Kanenagat

OFFICE AND PRINCIPAL OFFICE
| (F &%) OF CORPORATE PERSON
& | LIQUIDATION COMRENCERENT
| GATE OF CORPORATE PERSON

+ | NAME,
|

Pune, Mahareshira, Inda, 411052
| 19/09,2004

BARES, SHILPA DIRIT

Cormmunication Address ; 502, SHREE MALAT]
BASDHMY COUOR HSG 500 MOHMODS COLONY,
SAHAHAR NAGHR WO, 2 PLINE, 411004

Oiffice Address : 3RD FLOOR SATYAGIR| APSRTMENT,
17, WL MAGAR COLONY, 2547 SADASHIV PETH,

FUME-411030
EMAIL ADDRESS, shilpa dxEikrncscs.oom
TELEPHIME MNIMVIBER CEIII04 3R

THE REGISTRATION MUMBER OF
THE LIHADATDR

IS IPA-COX IP-NOOTSE, 2010 2020/ 13563

LAST DATE FOR SUBMISSION OF | 1971072024

| CLAIME

Moflce. |s herely given that The MAGSTARILM CLOUD PRIVATE LIMITED has
commended waluntary liquidaticn on 19" September, 2024

The stakenaldars of MACSTADIUM CLOUD PRIVATE LIMITED ara harely callad upan 1o
submit g proof of their claims. on or bafore 19/ 10,/ 2024 to tha higusdator at the addrass
mentioreed agamst item 7

Thefinancial creditors shall submit their proof of claims by electronss mears anly, &l other
staksholders mavsubenit the grool of claims in pesson, By post or by aleciranic means

In order to get & copy of the famn, you may download the same from the wehsie
waw.ibbigoyin and nsohency and Bankreptey Boand of Indis (Volunitary Liguidation
Process) Regulations, 2047

Submisslon of false or misleading proofs of clalm shall attract penalties.

: 4 Sd,-
Ef':'mﬁ.?f e Mrs. Shilpa Dixit
Liguidator
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TRUCAP FINANCE LIMITED

Registered Office: Register office at 3rd Floor, A Wing, D_J. House,
Did Nagardas Hoad, Andheri (East), Mumbai - 400069, Maharashira,
GST No: 27AAACDSBETD1ZIC
Corporate ldentity Number: L64920MH19%24PLC334457

PUBLIC NOTICE

This i5 to inform the Public that Auction of pledged Gold Ornaments will be conducied

AM.
Branch address: TruCap Finance Lid., 15T FLOOR, NEAR LAD CHILDERNS CLINC,

ARUN PLAZA DANGE CHOWE, YASHODA COLONY, THERGAON, PCMC,
MAHARASHTRA - 411033
The Gold Omaments fo be auctioned belong to Lozn Accounts of our varous
Customers who have failed to pay thair duas, Gur notices of auction have baen duly
issuad to these bormwers.

The Gokd Omamants fo be auctioned baleng to Overdue Loan ACcounts of pur various
Cuslomars mentioned Below with branch name.

Bhosarl Branch: GLOOCOODOOST9EG | GLODOODDO114164, GLOODOOOOTEYESS,
GLOOOQDOO17ETE , GLODGDODO201814, GLOODDOOOZ02446, GLOODDOO0202496
LGLO000000203728, GLODODOOO203774, GLODDODODO207E49,
GLOOOOOOO212158, GLOODOOOO223353, GLOOOODOD227184
GLOODOOGD229591, GLOOODOOO246070, GLOODO00D1 23233, GLOOOGO0O1 24181,
GLOD0O00D1 24786, GLODODDOO125240, GLOODOODD1 26570, GLODOOO0O 128381,
GLOOODOOOD129761, GLOOOOODO130556 , GLOODODOODY31887,
GLOOOOO0DT3 1843, GLOODODOG1 34507 ,

Chakan Branch: GLOOOOOO0188935, GLOO0OOD0195135, GLOODOOOOT1961ET,
GLOOOOOODZ06111, GLODDODOD239748, GLOGOOO00245644, GLOOODMOO1 34338,
Dange Chowk Branch: GLOOODDOD0161394, GLOOODROOO1G2149,
GLOODOODO163411, GLOODODODM 68705, GLOONOGOOOT 69225, GLODOOO0O19801 7,
GLOOOD00O200294. GLOOODD00204678. GLOODDO0020T 361, GLOONDOD0208182,
GLOD0DDOO209516, GLODOGOOD021 1318, GLOO00D00212089, GLOOODO0021:2150,
GLOOODOOD213715, GLOODOOOM222049 , GLOODOO001 23595 .

Far mare details. please contact TreCap Finance Limited
Contact Person: Vinod Maskar
Contacl Number(s): 9870424107

Trulap Finance Limited reserves the right ko atter the number of accounts fo be
auctioned & ! postpone [ cancelthe auchion without amy prior malice,

TruCap Finance Limited

[“ IDEB] BANK Beaver Grandeur, $.No.1, Hissa No.3, Plot

CIM LGS SONMIO0LR0I 198834 Mo.A-1, A-2, Baner Road, Pune - 411045

Public Notice

This I5 o Infarm you that the locker holders of our Baner Branch relating to
the followmng locker accounts have falled and neglected to pay the prescnbed
locker rent for & long time in spite of our various notices and demands made
1o therm. As per the Terms and conditions agreed to by the locker holder, the
bank will be at iberty to break open the said lockers in the event of non-
payment of rent. Accordingly, it is proposed to break open the said locker on
20" December 2024 by serving the formalities and the respective locker
holders are advised to approach the branch before the due date and sette the
dues to avoid action. The charges for break open would be bome by the
renters and the bank reserves the right to take legal action for recovery of the
SAME along with rent arréars | other charges etfc.

No.| Locker Hn.:l Due from Name and Address
MR. SHETE SHRIVALLABH
. VYANKATESH
1 42 01/04/2021 | address : 402 ADITI SAMRUDDHI,
BAMNER GAON, PUNE - 411007
Date ; 20/09/2024 50 /-
Place : Pune Authorized Signatory

[@. IDB| BANK 5, Laxmi Park, Dr Sabane Bungalow,

I LES 1 GONHOOOLED 1148834 Lokmanyanagar, Pune-411030

Public Notice

This 15 o inform you that the locker holders of our Lokmanya Nagar Branch
refating fo the following locker accounts have failed and neglected to pay the
prescribed locker rent for & long time in spite of our various rotices and
demands made 10 them. As per the Terms and conditions agreed 1o by the
locker holder, the bank will be at liberty to break open the said lockers in the
avent of non-payment of rent. Accordingly, it is proposed to break open the said
locker on 20" December 2024 by serving the formalities and the respective
locker holders are advised to approach the branch before the due dale and
seftle the dues to avoid action, The charges for break open would be borme by
tha renters and the bank reserves the right to take legal action for racovery of
the same along with rent arrears / othar charges etc.

No. | Locker No.| Due from Name and Address

MRS. JOSHI VASUNDHARA RAVINDRA
Address - FLAT NO.10 BLDG NO. 11 C,
PASCHIMANAGARI KOTHRUD, PUNE-411029

MRS. KOLHATKAR ROHINI DILIP
Address- FLAT NO.- 2, RORIT APPARTMENT,
T68/24, DECCAN, GYMKHANA, PUNE-411004

] 140 | 01-04-2021

Z 246 | 01-04-2021

RATHAPARKH] MAKARAND 5
Address - 127, NARAYAN PETH BHALERAQ
SUNGLOW, PUNE -411(30

MRS. SARIKA GLENN FERNANDES
Address - FLAT WO /03 SUVARNARATNA
GARDEN SOCIETY, KARVENAGAR, PUNE-411052

Sign /-
Authorized Signatory

3 375 | 01-04-2021

4 350 | 01-04-2021

Date : 20/09/2024
Place : Pune

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

[ﬁi‘ IDBI BANK At & Post Palasdea, Tal Indapur,

CINLES 1 SORHE00G0 48R18 Pune - 413132

Public Notice

This 1% to inform you that the locker holders of our Palasdev Branch
refating to the following locker accounts have failed and negiected to pay
the prescribed locker rent for a long time in spite of our various notices and
demands made to them. As per the Terms and conditions agreed ta by the
iocker holder, the bank will be atliberty to break open the said lockers in the
event of non-payment of rent, Accordingly, it is proposed to break open the
said locker on 20" December 2024 by serving the formalities and the
respective locker holders are advised to approach the branch before the
due date and settle the dues to avoid action. The charges for break open
would be borne by the renters and the bank reserves the right to take legal
action for recovery of the same along with rent arrears / other charges etc.

No. .Lnnimr No.| Due from Name and Address

M/S. JAGTAP SAMBHAJI NARAYAN

| g 01/04/2021 | Address : DALAJ, AT POST PALASDEV,
PUNE - 413132
M/S. KANASE SUNIL PANDURANG

i 25 01/04/2021 | Address : NHAYI, AT POST PALASDEV,
PUNE - 413132

Date : 20/008/2024 Sign /-

Place : Pune Authorized Signatory

U

TRUCAP FINANCE LIMITED

Registered Office: Reqister office at 3rd Floor, A Wing, 0.J. House,
Okd Nagardas Road, Andhen (East), Mumbal - 400069, Maharashira,
GST No: 27 AAACDS8BT0NIC
Corporate ldentity Number: L64320MH1994PLC334457

PUBLIC NOTICE

This is to inform the Public that Auction of pledged Gold Grnaments will be conducted
by TruCap Finance Limited an 24th Septembar 2024 at Baramatiat 11006 M,

Branch address: TruCap Finance Lid,Ground Floor, Frontier Automotives, Marwad
Peth, Barambs, Pune 413102,

The Gold Drnamenis to be auclionsd befong to Loan Accounts of our various
Customers who have failed to pay their duss. Dur notices. of aection have been duly
issued io these Bomywess.

The Gold Ormamenis to be auctioned bebono to Overdue Loan Accounis of our various
Customers mantionad below with branch name

Baramali Branch: GLOOOODOODT59166 , GLODGOCDO1E1081, GLOOOOOCD20E147,
GLODDODOD2091 23, GLOOCOOO0209486, GLODODO0G0212055, GLODODOMDZ2 28675
GLODOOODONZ32680, GLODOOOMO23I627T4. GLODODODD238577. GLOODOODO0Z4234 .
For more details, pleass contact TruCap Finance Limited.

Contact Person; Vinod Maskar

Contact Number(s): 9870424107

TruCap Fnance Limdted reserves fie right fo alfer the numbeér of accowmts o be
auchioned & | posipone{ cancel the auction without any pricr nofice.

TruCap Finance Limited

Court Room Mo @81
BEFORE THE HON'BLE CITY CIVIL COURT, AT MUMBAI
CHAMEBER SUBMONS HO, 101173 7/ 2024 IN SUMMARY SUIT MO, 100430 OF 2023
{Undar Crdes ¥ Rula 20 1A) ol fa GPE 1908 lor Paper Publcatan)
Plainl Lodged on @ 20032031 Plainl Admitled on : 29.04.2023

SLIBMONS to answer plaint undar order XXV 1.2 of B Code of Sl Proceduns

Union Bank of India (e-CORP Bank) A Body Corporate consfituted by and undar the

provisions of the Banking Companies (Acquisitions and Transfer of Underiakengs) Act,

1860, having ita head affice at Nariman FPoind and also ai Veena Chamber, 21, Dalal Streel

Farl, Mumbai, Maharashira - £00001 throwgh Crisf Managss, Forl Branch  Sri Santosh

Saha, aged abgul 35 yewrse L Plaintiff
Viersus

1. 5ri Rajendrs Tukaram Diwerl, Age ; unknown, of G F HE, Kunel Plaza, CTS 4536, Slabon
Road, Chincwed, Pure.- 411019, Mahareshia

(hs per order dated 16.08.2024 passed by Hon'ble Sri Sangram 5. Shinde in the sbove

Chamber Summons)

GREETIMNGS; WHEAEAS tha abowe namad Plaintilf's has filed & sutd in this Honouwrable Cowd

against you fha absve-named Defandan! undes Rule 2 of Ordar 3000V ol the Code o Civil

Procadura, 1908 with the fallowing prayer;

Tha Plantt, harefore, preys that thes Hon'Be Goun be pleasaed o

|a. piss decrea pganst the Delendan, hoiding b lisble, to pay & sum of Re. 2982530
(Rupeses Two Lakh Ninety Eight Thousand end Two Hundred and Fifty Three only) being
due and culstanding as on 30062020 in Loan Account Mo, CYEHID 140093 inew Accound
Mo S607E1000E20301), as per tha parlicutars of clam anraked o this plaind [Exhibit "H")
and 1o pay Inlenest and parelty andior fecovary al hs clarm as par tha lerms of the above
Ican documents and drecl B dafendant to pay The same 1o the danbil,

b. grant leavo under (02 Rule 2 of CPC, 1904

&, Costof the Su,

d. Any further relistrelisis ag fis hon'bie Couwrl May caeeri fit and Proper.

You are hareby Summoned b causs an appearance ba be erdersd for you, within ten days

fram tha sarvice hearaol, in detaull whare of the Flanlif's wil be anfitled @i sy ims afler e

eapirafon of sudh lef days o oblain a decrea for tha sum of As. 2,98 250 (Aupees Twa

Lakh Minely Eighl Thousand and Two Hundred and Filty Three only) and such sums

prayed far gnd for costs, iegettar with such intarest, 1 any, as the Hooralde Gow may oeder,

H you cause BN appessance i be entared for you, the Plaintifts wil thereafer sanve upon you 8

Summons tor Judgement at the hagring of which you will be anfifled to ask the Honorable Colerd

for lzave fo dafend the Sail

Lestie bo dalent may be chianad # you salish' tha Honouratle Courl by aflidawt ohansiezs tharsis a

ceftensa o fhe sl on the ments of tal il 5 easonabie thal pou should be dltwad o dalerd the sul

Thus 08" Dhay of Seplemiber 2024,

Maya Majumdar, Advocaie for Plaintiff

Brupen Chambess, Reom Mo, 39. 17 Floor, Dalal Streal, Fon, Mumbal - 400004

Tel : (022 22543930 Mobile ; A0F2226511 7 94331 RO,

Email: maya. oyl Sgmal.com [ Reg. Mo, MAHRZE34-C02007

HOTE: Maxi date in this Suit is 30.09.2024 Please check tha status and nextiurtar date
af this St on e offical websita of e City Civil & Sessions Courl, Grealter Bombay,

Sl
For Registrar, City Civil Cour, Mumbai at Mumbai

1) reiean RBL BANK LTD.

wpno ka bonk  REGISTERED OFFICE: 151 Lane, Shahupur, Kolhapur-4 16001

Controlling Office : One Werd Centre, 20th Floor, Tower 28 B3, Senapab Bapal Marg,
Lower Pared (West), Next fo Prabhadeyi Station [W), Mumbgai - 200013,

Actual Physical Possession Notice

(For Immovable Property) Rule 8(1)
Whareas, the undersigned being the Authonzed Officer of RBL BANK LTD. under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Sacurity
Interest Act 2002 and in exercise of powers conferred under saction 13 (12 read with
Rule 8 & 9 ofthe Security Interest {Enforcament) Rules 2002, issued 3 Demand Notice
dated 082023 in réspect of Loan Account Nos, BOB001515060, BO9001515106
and B00002840825 & ca¥ing upon the borrower's  Mr. Ajit Gangadhar Padekar
{Applicant), Mr. Gangadhar Mhatarba Padekar (Co-Applicant and Mortgagor)
(herein after jointly referred to as "Borrowers"), to repay the amount mentioned in
the notice being RS, 1,57,95,260.00  [Rupees One Crore Fifty-Seven Lakhs Ninety-
Five Thousand Two Hundred Sixly Only] total outstanding amounl due as on
08/09/2023 in the aforasaid Loan Account Mos, within 60 days from the date of recaipt
of the said notice
The borrgwer having failed to repay the amaunt, notica is hereby given to the borrawer
and the public in general that the undersigned has faken the Actual Physical
Possesslon of the property describad haerein below n exercize of powears confarmad
on him under Section 13(4) of the said Act read with Rula 9 of the said rules on
18/09/2024.
The borrower in particular and the public in general ara hereby cautioned not to deal
with the property and any dealings wiih the properly will be subject fo the charge of
RBL BAMK LTD for an above-mentioned amount and interest thereon.

Mortgaged Property Owned by Mr. Gangadhar Mhatarba Padekar
All the piece and parcel of Residential property bearing Plot No. 3, admeasuning
about 204, 1 5. Mirs., out of Sanctionad ayout of Plot No. 107 along with structure
theraon, “Arpita Bungaiow™, CDC. Purma Nagar, Mear Mahabali Templa,
PCNTDA, Chikhali, Pura- 411012,

Your aftention is invited 1o provisions of section 13(8) of SARFAES] Act for
redemplion of secured assets | 2. properly mentioned herelnbefore by tendearing the
aforementionad outstanding dues togather with all costs, charges and expenses
incurred by our bank,

For RBL Bank Ltd,
Place ; Pune Autharised Officer
Date : 18/09/2024 Mrs. Sanjyot Sangave

N ADITYA BIRLA

w't w CAPITAL

ADITYA BIRLA HOUSING FINANCE LIMITED

Registered Office- Indian Rayon Compound, Veraval, Gujarat — 362266
Branch Office- G-Corp Tech Park, 8th floor, Kasar Wadavali, Ghodbunder Road, Thane, MH-400601

DEMAND NOTICE (under Rule 3 (1) of Security Interest (Enforcement) Rules, 2002)

SUBSTITUTED SERVICE OF NOTICE U/s.13 (2) of SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002.
Notice is hereby given to the borrowers as mentioned below that since they have defaulted in repayment of the Credit facility availed by them from Aditya Birla Housing Finance Limited (ABHFL),
their loan accounts have been classified as Non-Performing Assets in the books of the Company as per RBI guidelines thereto. Thereafter, ABHFL has issued demand notices under section 13(2)
of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI Act) on the last known addresses of the said borrowers thereby calling upon
and demanding from them to repay the entire outstanding amount together with further interest at thecontractual rate on the aforesaid amount and incidental expenses, cost, charges etc. as stat-
ed in the said demand notices. However, the demand notice is also being served by way of publication, as per Rule 3 of the Security Interest (Enforcement) Rules, 2002 (SARFAESI Rules):

411001. Loan Account No. LNPUNOHL-12200078585 & LNPUNLAP-12200078586

S. Name and Address Borrower/ Co-Borrower and Guarantor / NPA Date Date of Dﬁﬂfﬁé‘k‘i‘t’ﬁ :%I:‘f)n
No Co-Guarantor & Loan A/C No. Demand Notice Date
1 1. AMJAD KAREEM KHAN Flat No. 106, 1st Floor, Wing B, Vishal Memories Co-Op Hosing Society Ltd., Cts No. 805, | 08-09-2024 12.09.2024 | Rs. 35,00,849/- (Rupees Thirty Five

Bhavani Peth, Nr. Old Motor Stand, Pune, Maharashtra- 411002. 2. NEW DECENT SHOES Flat No. 106, 1st Floor, Wing
B, Vishal Memories Co-Op Hosing Society Ltd., Cts No. 805, Bhavani Peth, Nr. Old Motor Stand, Pune, Maharashtra-
411002. 3. SAMIHA AMJAD KHAN Flat No. 106, 1st Floor, Wing B, Vishal Memories Co-Op Hosing Society Ltd., Cts
No. 805, Bhavani Peth, Nr. Old Motor Stand, Pune, Maharashtra- 411002. 4. AMJAD KAREEM KHAN 425, Opp. Poona
College, Harkanagar, Swargate, Bhawani Peth, Pune City, Pune, Maharashtra-411042. 5. SAMIHA AMJAD KHAN 425,
Opp. Poona College, Harkanagar, Swargate, Bhawani Peth, Pune City, Pune, Maharashtra-411042. 6. AMJAD
KAREEM KHAN C/O New Decent Shoe 397, Kolsa Galli Camp, Pune, Maharashtra-411001. 7. SAMIHA AMJAD
KHAN C/O Shoe In, 397 Kolsa Galli Camp, Pune, Maharashtra-411001. 8. NEW DECENT SHOES 397, Kolsa Galli
Camp, Pune, Maharashtra-411001. 9. NEW DECENT SHOES H.No. 382, Center Street Camp, Pune, Maharashtra-
411001. 10. AMJAD KAREEM KHAN C/O New Decent Shoes, H.No. 382, Center Street Camp, Pune, Maharashtra-

Lakh Eight Hundred Forty Nine Only)
by way of outstanding principal,
arrears (including accrued late
charges) and interest till
11.09.2024.

Building Space South: Lobby.

DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcel Of Flat No. 106, Admeasuring 548 Sq. Ft. |.E. 50.93 Sq. Mtr.( Built-Up Area), On The First
Floor In The Building/Wing No. B, Of The “Vishal Memories Co-Operative Housing Society Ltd., Standing And Lying City Survey No. 805 Situated At Village Bhawani Peth, Tal.: Haveli, District: Pune,
Within The Jurisdiction Of Sub-Registrar Haveli-1 To 28 And Within The Limits Of Pune Municipal Corporation, Pune, Maharashtra- 411002, And, Bounded As: East: Flat West: Staircase/Lift North:

Wear Main Bazar, Dehu Road, Pune, Maharashtra-412101.
Loan account no. LNPUNOHL -08220142574 & LNPUNOHL-08220142631

2 1. ASHISH RANGNATH FULE Gher No 17, Parshi Chaal Deguroad, Abusheat Road Dehuraod, Pune, Maharashtra- 412101.
2. SMITA NAGANATH MENGE Gher No 17, Parshi Chaal Deguroad, Abusheat Road Dehuraod, Pune, Maharashtra— 412101.
3. ASHISH RANGNATH FULE Flat No. 702, 7th Floor, Magia Avenue Building B, Wing D, Magia Avenue Building B, Sr. No. 13/
1al 4, Village Mamurdi, Taluka Haveli, District Pune, Maharashtra-412101. 4. SMITA NAGANATH MENGE Flat No. 702, 7th Floor,
Magia Avenue Building B, Wing D, Magia Avenue Building B, Sr. No. 13/ 1a/ 4, Village Mamurdi, Taluka Haveli, District Pune,
Maharashtra-412101. 5. SMITA NAGANATH MENGE Flat No. 4, A Wing, Kohinoor Housing Society, Laxmi Puram, Mumbai Pune
Road, Dehuroad, Near Telephone Exchange, Kivale, Pune, Maharashtra - 412101. 6. ASHISH RANGNATH FULE C/O Akash Man

01-09-2024 12.09.2024 Rs. 25,43,723/- (Rupees
Twenty Five Lakh Forty
Three Thousand Seven
Hundred Twenty Three

Only) by way of outstanding

principal, arrears (including

accrued late charges) and

interest till 05.09.2024

By Part Of Survey No. 13 North: By Part Of Survey No. 13 South: By Part Of Survey No. 13 .

DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcel Of Flat No. 702, 7th Floor, Carpet Area 34.014 Sq. Mtrs. L.E. 366 Sq. Ft., Carpet Area Of
Terrace 7.43 Sq. Mtrs. 1.E. 80 Sq. Ft., With One Car Parking, In The Project Known As Magia Avenue, Building B, Wing D, Land Bearing Sr. No. 13/ 1a/ 4, At Village Mamurdi, Taluka Haveli, District
Pune, Within The Limits Of Pimpri Chinchwad Municipal Corporation Land Admeasuring 1640 Sq. Mtr., Maharashtra-412101, And, Bounded As: East: By Proposed Building Of The Promoter West:

Market, Nr. Mahatma Phule Smarak, Pune, Maharashtra 411002.
Loan Account No. LNPUNLAP-06190052156

3 |1. MAHESH A RAVAL Flat No. 5, Stilt 2nd Floor, Shanti Shreya Apartment, Cts No. 210/2+211, Near | 08-09-2024
Shiral Sheth Chowk, Rasta Peth, Pune, Maharashtra-411011. 2. SHITAL MAHESH RAVAL Flat No. 5,
Stilt 2nd Floor, Shanti Shreya Apartment, Cts No. 210/2+211, Near Shiral Sheth Chowk, Rasta Peth,
Pune, Maharashtra-411011. 3. MAHESH A RAVAL C/O Promica Distributors, 119/4, New Timber

13.09.2024 Rs. 15,37,414.91/- (Rupees Fifteen Lakh
Old notice dated Thirty Seven Thousand Four Hundred
22-05-2023 withdrawn. [Fourteen and Ninety One Paise Only) by wayi

of outstanding principal, arrears (including
accrued late charges) and interest fill
12.09.2024.

This publication to be
treated as Effective
notice.

North: By Open Space & Lane Below South: By Open Duct & Staircase Below.

DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcel Of Unit / Flat No. 5, Admeasuring 44.12 Sq. Mtr. (Built-Up Area) On The Second Floor
Above Stilt Floor (I.E. Third Floor), Along With 7.216% Undivided Share In The Land And Common Facilies, In In The Apartment Known As “Shanti Shreya Apartment” Construted On Land Bearing
Cts No. 210/2 + 211 Situated At Rasta Peth, Near Shiral Sheth Chowk, Taluka: Haveli, District: Pune, Maharashtra-411011, And Bounded As:- East: By 210/1 Rasta Peth West: By Flat No. 4

We hereby call upon the borrower stated herein to pay us within 60 days from the date of this notice, the outstanding amount (s)together with further interest thereon plus cost, charges, expenses, etc. there-
to failing which we shall be at liberty to enforce the security interest including but not limited to taking possession of and selling the secured asset entirely at your risk as to the cost and consequences.
Please note that as per section 13(13) of the SARFAESI Act, all of you are prohibited from transferring by way of sale, lease orotherwise, the aforesaid secured assets without prior written consent
of the Company. Any contravention of the said section by you shall invoke the penal provisions as laid down under section 29 of the SARFAESI Act and / or any other legal provision in this regard.
Please note that as per sub-section (8) of section 13 of the Act, if the dues of ABHFL together with all costs, charges and expenses incurred by ABHFL are tendered to ABHFL at any time before
the date fixed for sale or transfer, the secured asset shall not be sold or transferred by ABHFL, and no further step shall be taken by ABHFL or transfer or sale of that secured asset.

Date: 20.09.2024
Place: PUNE

Sd/- Authorised Officer
(Aditya Birla Housing Finance Limited)

financialexp.epapr.in

Pune
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LOAN AGAINST GOLD - AUCTION NOTICE ON "AS IS WHERE 1S" BASIS
The below mentioned borrower/s have been issued notices to pay their outstanding
amounts towards the loan against gold facilities availed from AU Small Finance
Bank Limited ("Bank"). Since the borrower/s has/have failed to repay his/their
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CHALISGAON - 23660002030208 23660002193720 23660002251672
23660002263549 23660002288292 23660002328348 | CHANDRAPUR -
9001090135349510 | DHULE - 23660002299221 | GONDIYA -
23660002163667 | HINGNA - 23660001718112 24660001120104 |
KHAMGAON - 24660000673690 24660001233302 | KHARADI -
24660001161656 24660001171727 | MIRA ROAD THANE -
9001090139533570 9001090139724820 | NAGPUR - 9001090135589760
| NAGPUR - SHANKAR NAGAR - 24660001072504 24660001214708 |
NANDGAON - 24660000127109 24660001059089 24660001156596
24660001188515 | NASHIK - 9001090135388550 | NIPHAD -
24660000022106 | PARTUR - 23660002227148 | PUNE - 23660002310132
24660001008776 24660001104765 24660001109476 24660001121173
24660001140806 24660001240138 | PUSAD - 23660002254416
24660001158523 24660001221464 | SHIRPUR - 23660002237339
23660002275016 24660000212639 24660001080278 24660001165479 |
SHRIGONDA - 23660002203243 24660001073082 | THANE POKHARAN -
9001090135137430 | WARDHA - 23660002195496 | YAVATMAL -
24660000123776 |

Note: The auction is subject to certain terms and conditions mentioned in the bid form,
which is made available before the commencement of auction.
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